Prd

I,SQN@“\RU“\Q&T", so/l/daufghterfwlfe of .
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ARAZIHEK, Koty RAT
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service and presently working as LIﬁEHKYATT&N@ﬂNT

give herein below the detalls of the assets (immaovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

Py Details of movabi :
(Assets In joint name Indicating the extent of joint ownership will also have to be
given)
Sr. Description Saif | Spouse | Dependant-1 | Dependant-z | Dependant-3 |
No. Name(S) Name _Name Etc. Name
(i) | Cash ARHISHEK | ANVT
J—,O0,000!. Kulum RIQ'S KUsUM RAT ——r —_—
(i1} | Deposits in $; 000~ :
Institutions And o
NO‘“‘Bankin‘g X \ — I
Financial A ‘\A ™ ‘M
Companies
(i) |Bonds, ] P
Debentures and ‘ ! : i
Shares in F Ak il AN
companies ' Bid —
(iv) | Other financlal |- _
institutions, Fosel- | il S
Y NSS, Postal :]@ﬁfla !
Savings, LIC G
Policies, etc _ o5
(v) ?ﬁ‘ge?;ides_ BROLM
lisof - 1 932) "
make, etc) | A aRotFH s O N ey
(vl) [ Jewellery (give 1\70 fxq | ;
| details of 2110 daqm \
weight and S .éf"“ N"\}/ e ey
value)
"(vii) | Other assets, |
such as values Y e o :
of claims / g M al M s e
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be given. :

* Dependant here means a person su

employee.

Soﬂaq‘y\ KUW

bstantially dependent on the income of the



B_‘ W & A ;
[Notﬁ. Propertles in jntnt uwnershtp indicating the extent of jeint cwnership will
alsa have to be indicated]

Sr. Description Soif | Spouse | Dependant-1 | Dependant-2 | Dependant-3

| Mo, £ e Name(5) Hame= Hame ___Etc, Name
(i) | Agricultural Land ARG ' :

: J - Location{s) = . kusue RES

- Survey number(s) | all ¥ A0 .

- Extent (Total 5 0+ 0 2

measurement) M) | ; ' ;

-Current market value

(i hEon-Agriculmrai Land
- Location(s) : : )u
- Survey number(s) At M "‘“H /\[p o
mezssurement} ,
-Current market value

(i) | Buildings (Commercial
| and residential) \\H

Location(s) ool 170

- Survey /daoor A A O

number(s) :

~ Extent (Total

measurement)

- Current market

value

(W) | Houses / Apartments,

etc. \

= Locatlon(s) Nf“g N‘)" : ot
=~ Survey /door Mo :
_ number(s) . i /
= Extent {Tﬂtﬁl ; : |
measurement) : :
- Current market
value

(v) | Others (such e Tanboy
_linterest in property} |" Il n\\\“

*2) i give herein ha!uw the details of my liabilities / werﬁues to public. financial

: lustituucns and guvexnment duesg:-
[NGté : Please give separate detalls for each item)

Sv. | Deacription . T Name & address of Bank / ‘;Amnuntnutd;ﬂfdi"nqu :
No. | Financial Institutions(s) / B sssmpissitiossios 1
S R e Department(s) |
cLqay ?}}Lﬁﬂﬁﬁ from Banks — SR T [ 2, 0000]—
[ (li} Loans fram ’Iﬂancla j . BT
| institutions ALY il
(iilj Government uues, : ! : : :
(a) dues to departments. alD el i
dealing with government : ]
- { accommadation
| {b} dues to departments. : i
| dealing with supp!y of do : —
| water ' e s
(c) dues tn departments : S
dealing with supply of A D T
electric{tv ; i
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L

(d) dues to departments
dealing with telephones
(e} dues to departments
dealing with government | A O
transport (including
aircraft and helicopters)
(f) Other dues, Iif any Al 0

A© =0

(b} (i) Income Tax i?:éuding
surcharge [Also indicate
the assessment year upto | G P Kl394 )

which Incomne Tax Return T
flled. Glve also Permanent
Account Number {PAN)]
(i) Wealth Tax [Also
Indicate the assessment N ©
year upto which Wealth No
Tax return ﬂ@g t
(llfy Sales Tax [Only in
case of proprietary o No
| business] il
(iv) Property Tax Ao No
€.  Personal Detail
GPF/CPF/PRAN No,  :- 110145265027
Gender - E:l (M/F)
- i . ; : £ 3 1 > o o i
Date of Birth 5 |5 olL | q 3 LI (DD/M
Class/Groug : -
S C | war
Gadre gy BIH AR LEQQLSLHTLVE ASSEMBLY ]

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretarlat Service etc.)

Home District = [ SAMASTIPUR

: I hereby declare that the above details are true to the best of my
knowledge and belief,

signatore . JONAML.... KUMART
tame of Employee: . s f M. ,..KHV)Q R1

Place‘PPfTNF]. neslgnaum....l:._rr'g&ﬂ@y HT o

Date; 03082@&4—  Department: E.IH HEL‘EGIEH;\TI\[&
LzﬁKA
Note: Please sign each page of the declaration. Asset deciaration form

‘must be in A4 size white paper with computer typed (single side)
in prescribed format.
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